
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE SOUTH EAST OISTRl(:T-- ~
SAKET COURTS: NEW DELHI

ORDER

In Supercession of earlier orders and in exercise of the power conferred upon
me under rule XIV of Delegation of Financial Powers Rule 1978 and under rule 2 (XII)
of General Financial Rules 1958, I, the undersigned, being the Head of Department of
South-East District, Saket Courts, New Delhi do hereby authorize Sh. Dheeraj Mittal,

ASJ (SC-RC), South-East District, Saket Court, New Delhi as "Head Of Office" and
Sh. Aakash Jain, ADJ-01, South-East District, Saket Courts, New Delhi as

"Link Head Of Office" in respect of the establishment of the office of the Principal

District & Sessions Judge, South East District, Saket Courts, New Delhi with immediate
effect.

No.PD&SJ (SED)/Saket/New Delhi/2022

. ¼or,✓
(SANJAY GARG-I)

Principal District & Sessions Judge
South-East District

Saket Courts, New Delhi

on22[202zi
Copy forwarded for information to:
--a""cc..5

1. The Principal District & Sessions Judge(HQs), Tis Hazari Courts, Delhi.
2. The Principal District & Sessions Judge, NJew Delhi/South /West /North /North-West/

North-East/ Shahdara/ East/ South-West.

3. The Judicial Officers Concerned. --~ -

4. All the Head of Office/Drawing & Disbursing Officers, (Centre/New Delhi/South /W'est

/North/North-West/North-East/Shahdara/ East/ South-West.)
5. All the Administrative Officers (Judicial)/Branch-Incharge, South East District, Saket

Courts, New Delhi.
6. The Principal Accounts officer, Govt. of NCT of Delhi, A-Block, Vikas Bhawan, New

Delhi.
7. The Pay & Accounts Office No.XIV, Shankar Road, New Delhi alongwith specimen

signature of the officer.
8. The Manager, Reserve Bank of India, New Delhi alongwith specimen signature of the

officer. -
9. P.S. to Principal District & Sessions Judge, South East District, Saket Courts, New Delhi.

.,)6. The Website Cornmittee, Headquarters, Tis Hazari, Delhi.
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Principal District & Sessions Judge,
South-East District, 1 •

Saket Courts, New Delhi




